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I, therefore, request you, Sir, that you
should ask the Government to make a
statement. There seems to ve no Goveru-
ment here. Of course, the Minister of
State for Parliamentary Affairs is here.
I do not know whether he has heard me
or not, But at least, Mr. Minister, please
convey to the Finance Minister. This is
4 scandal. Black money has been laund-
ered and drug, gold and other abuse have
taken place. The British Press has taken
cognisance of it,

THE VICE-CHAIRMAN (SHR! M. A
BABY): Please conclude.

SHRI A. G. KULKARNI: The Indian
Parliament should know whether our po-
liticians are involved, whether the indus-
trialists are involved. A siatement js,
therefore, called for. (Interruptions)

THE VICE-CHAIRMAN (SHRI M. A.
BABY): Just a minute. Shri J. P. Mathur,
Shri Ish Dutt Yadav, Shri G. G Swell,
Shri V. Narayanasamy, Shri Dipen
Ghosh, Shri Satya Prakash Malaviya,
they are all associating with this serious
matter.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE
IN THE MINISTRY OF HOME AFFA-
TRS (SHRI M. M. JACOB): Sir, I will
convey to the Finance Minister,

This is a very serious matier.
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THE VICE-CHAIRMAN (SHRI M. A.
BABY): The Minister is responding.
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SHRI M. M. JACOB: Sir, 1 have noted
down. I will convey this to the Finance

[2 AUG.

1991 ] Mentions

202

Minister. It is a very serious matter. It
has to be looked into.

SHRI SUKOMAL SEN (Wesi Bengal)
Will you convey?

SHRI M, M. JACOB: T said ‘I will
conyey’. (Interruptions)

SHRI SUKOMAL SEN:
privatisation of banks?

SHRI M.
erent

About  the

M. JACOB: That is a diff-
matter. (Interruptions).
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Difficulties faced by Universities and
research institutes due to recent import
control Regulaiions

DR. R. K. PODDAR  (West Bengal):
Mr. Vice-Chairman, through you I wish
to draw the attention of the Government
to the difficulties faced by Universities
and research institutes with regard to re-
cent import control regulations.

To discourage unnecessary and frivol-
ous imports, the Union Government have
justifiably made it compulsory for an im-
porter to deposit 200 per cent of the
value of the proposed imports with its

banker as margin money  while open-
ing the Letter of Credit. In
our country, in almost all cases, uni-

versities and research institutes are main-
tained by either the Ceniral or the State
Governments. They usually receive their
earmarked developmental grants in small
instalments and have practically no dis-
cretionary funds of their own. It 35 also
true that whatever scientific, technologi-
cal or health-related researches are being
carried out in our country, these are con-
centrated in these institutions. Such re-
search activities in today’s highly compe-
titive and integrated world are simply not
possible without the use of sophisticated
instruments, accessories and fine chemicals
which unfortunately are not yet available
from indigenous sources, and hence must
necessarily have to be impoited  from
abroad. The State-run universities  and
Research Centres, being all along short .
of funds, are mot in a position to. block
twice the amcunt of the cost of their
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essential imports needed for research
activities with their banks while opening

Letter of Credit.

Sometime ago, in respomse to the re-
presentations from the scientific commu-
nity, the Central Government introduced
Foreign Exchange Passbook system for
our Universities and Research Institutes
by which they are entitled to import
equipment and chemicals for research upto
a certain specified amount in any parti-
cular year. This arrangement has been of
great advantage because now a particular
University or a  Research Institute does
not have to pass through innumerable
bureaucratic hassles for import of each
and every item. On behalf of our
scientific community and in the interest
of smooth conduct of advanced research
work in our country 1 urge upon the
Union Government to issue immediate
instructions to the relevani authority to
exempt our Universities and Research
Institutes which have been granted foreign
exchange passbooks from the requirement
of depositing 200 per cent margin money
with their banks for thejr imports.

Finally, T would also reques; the Gov-
ernment to extend similar special facilities
to the libraries of such institutions for the
impory of advanced text books and specia-
lised research journals.
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Likely Closure of Schools in Tribal areas
of Madhya Pradesh due to lack of Fuunds

SHRT SHIV  PRATAP MISHRA
(Uttar Pradesh): The education of tribals
in the country is necessary to uplifi¢ them
from centuries of backwardness. Gov-
ernment efforts to educate the tribals are
not enough. These have to be supple-
mented by the works of voluntary organi-
sations. Non-governmental organisations
run by dedicated social workers who go
deep inside the tribal areas do a pioneer-
ing work. These need funds. Govern-
ment aid to carry on their work. But
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very often these become victims of burea-
ucratic delay in releasing funds. In this
connection, I draw the attention of the
Government to the difficulty faceq by the
Mata Rukmini Sewa Sansthan, a Gandhian
voluniary organisation, named after tne
mother of Achary, Vinoba Bhave who
was a freedom fighter and dedicated his
life to the freedom struggle of India and
also propagated the ideal of educating
tribals, Scheduled Castes and backward
people in the country.

His ideal was througp education an
individua} gets freedom from economic
slavery. For this he had also started in
Madhya Pradesh a multi-vocational insti-

tute sp that the people after education
may get jobs.
I would like to reiterate that Mata

Rukmini Sewa Sansthan which is a volun-
tary Gandhian organisation, is rununing
several schools in tribal areas of Madhya
Pradesh? Acharya Bhave was himself as-
sociated with this. Tpe Government of
Madhya Pradesh has not released the
gran; in time, as , result of which this
organisation is facing crisis. T would
urge upon the Government to take up the
matter with the State Government to have
the funds released to avoid the provoca-
tion of Naxalites in South Bastar. This
14-year old Sansthan which received pre-
stigious awards from the Government
earlier for child welfars activities, that is,
feeding and educating 2,000-0dd students,
and is maintaining a staff of 300, should
be provided the required grant of Rs. 90
lakhs as told by Shrimati Nirmala Desh-
pande who is associated with this Sans-
than. Mr. Vice-Chairman, T would like
to request you that voy should direct the
Madhva Pradesh Governmen: to release
tho funds and facilitate the working  of
the Sansthan.

Thank voun very much,

Demand for arrest of a beef supplier of
Sahibahad
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